59 Written Answers
qar wiadr wfgani #1  fesse
wog frr (g gwa gAieEd
FE F foe ww F QA I @
AT fRe WA F fAo) S9dsy FUW
¥Ry Arged afv=at F gET FEAT,
qar V

(vii) sgew st gfraw § Amd
¥ waw, fawre, «egwaw, I8
TAH AT IACTRT F =% frg
T ET F USal § ogIHEl, GrfEw
wree HeET o1 wwEifas ey
#ET 1 WAL AA0AT 1 FrnmrEE
SAtfrd NETA I IR AT 90
faei 4 grafis e FET AT,
ufafem gfaud gem 2% foad
g gf £ wa ot e g,
AZE FTEAT |

aF aeEar oegs g fawe
9 Wy waifea A7 ST W@ E

Circular for Import and Sale of Cineraria
Martima—A Homoeopathic Medicine

2421, SHRI SUDHIR RANJAN MA-
JUMDAR : Will the Minister of HEALTH
AND FAMILY WFELFARE be pleased to
state !

(a) whether it is a fact that Drug
Controller of India had issued a circular
in 1989 laying down conditions for import
and sale of Cineraria Martimaé—a homoeo-
pathic medicine; and

(b) if so, the reasons for not testing it
as per rules ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARA
DEVI SIDDHARTHA) : (a) No, Sir.

AWy
(b) Question does not arise.

Sale of Kidney in India

2422. SHRI KRISHAN LAL SHARMA :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(2) whether it is & fact that there have
beet o large nugiber of easss of sale of
kidney in India;
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(b) whether it is also a fact that foreign
nationals are elso visiting India for trans-
plantation of kidney which is being sold
to them by Indian nationals;

(c) if so, the pumber of cases of kidney
transplantation to Indian nationals and
foreign nationals separately;

(d) -what are the charges for sale of the
kidneys by the donors; and

(e) the action Government have taken
or propose to take 1o effectively prevent the
exploitation of the poor in the sale of
kidneys ?

THE MINISTER OF 3TATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARA
DEVI SIDDHARTHA) : (a) and (b)
Government have come across reports on
the subject.

(c) and (d) Such desils are not avail-
able with the Government, as such trans-
plantationy are bsing dome by private hos-
pitals,

(¢) The Government have introduced a
Bill namely, Transplantation of Human Or-
gans Bill, 1992 in Rajya Sabha on 20-3%-
1992 and it may be considered during the
current session.

Cholera Outbreak in Delhi

2423. SHRI P. UPENDRA : Will the
Minister of HEALTH AND FAMILY
WELFARE be pleased to state :

(a) whether there has been a large-scale
break out of chelera in Delhi recently; and

(b) if so, the steps ‘Government are tak-
ing to contain the epidemic ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D. K. THARA
DEVI SIDDHARTHA) : (a) There has
not been any large scale out break of Cho-
lera in Delhi recently though the noumber
of cases reported this year is more than
that of last vear. A total of 1037 cases of
cholera have been reported in Delhi tiil
the end of Qetober, 1992 as compared to
521 cases upto October during ths year



